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   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
200 W.P.(C)-4823/2025 

CM APPL. 22139/2025 
CM APPL. 22140/2025 
CM APPL. 22141/2025 
CM APPL. 22142/2025 

X  
V/s UNION OF INDIA & ORS. 
  

MEGHA SAXENA  

 OTHER DETAILS OF ADVOCATES: 
MEGHA SAXENA & SHREYA 
BHATNAGAR(SAXSONSLAWCO@GMAIL.COM)(9654777505)(PETITIONER) 
GIRIJA, FB GO INDIA(GIRIJA.STANFORDATTORNEY@YAHOO.COM, 
FBGOINDIA@SUPPORT.FACEBOOK.COM)(0)(RESPONDENT) 
DELHI POLICE(SHOCYBER.WEST@DELHIPOLICE.GOV.IN)(0)(RESPONDENT) 
FB, GOOGLE, TWITTER(ABUSE@FB.COM, SUPPORT-IN@GOOGLE.COM, 
SUPPORT@TWITTER.COM)(0)(RESPONDENT) 

 

 
 
 
 

 
HIGH COURT OF DELHI      REGISTRAR(LISTING) 
16.04.2025. 
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